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Anx-R14
Minutes of 2401h meeting of SEIAA held on 21st March 2022 

Item no. 08 

Proposal No.:- SIA/MHJMIS/245445/2021 Type of Project: Expansion 

Subiect- Environment Clearance for Proposed Residential construction project "Avon Vista" 

at S. No. 8, Hissa no. 3 to 7, 9 to 14, Mhalunge, Tal - Mulshi, Dist - Pune. By Naiknavare 

Profile Constructions Pvt Ltd. 

Project Details-

Representative of PP Mr. Sagar was present during the meeting along with environmental 

consultant M/s. VK:e Environmental LLP, Pune. 

Brief information of the proposal is as below: 

I. Proposal Number S~IS/13979012020 

2. Name of Project Expansion in Environment Clearance for Proposed Residential 
project "Avon Vista" at S. No. 8, Hissa no. 3 to 7, 9 to 14, 
Mhalunge, · Tal - Mulshi, Dist - Pune. By Naiknavare Profile 
Constructions Pvt Ltd. 

3. Project category &(a) Bu11djng and Construction projects 

4. Type of Private 
Institution 

5. Project Proponent Name Mrs. Gauri Naiknavare 

Re£-d. ·Office 
ad ess 

1204/4, Ghole Road, Shivajinagar, Pune 

Contact number 9850053235 

e-mail gauri@naiknavare.com 

6. Consultant VK: e environmental LLP, 
NABET Certificate no- NABETIEWJ611/ lA 0014 

7. Applied for Expansion 

8. Details of previous EC r;:anted dated 18th July 2016 vide no. SEAC -III- 2014/CR-
EC 369 C-3 

9. Location ofthe S. No. 8, Hissa no. 3 to 7, 9 to 14 
project 

10. Latitude and Latitude: l8°35'8.45"N 
Longitude Longitude: 73°45'37.65"E 

II. Total Plot Area \9,477.81 
(m2) 

12. Deductions (m2) -
13. Net Plot area (m2) 19,477.81 

14. Proposed FSI area 
(m2) 

51,727.43 

15. Proposed non-FSI 40,601 .37 
area (m2) 

16. Prol}osed TBUA 92,328.80 
(m 

Mem~ T.C.
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17. TBUA(m2) 49490.89 s~m Sanction no. BMU/203/19 
ptproyed by 20 dated 13 1112019. 

aruung 
Authority ti II date 

18. Ground coverage 8518. 5Jsq.m 
(m2) & % 43.73 %on Net plot area 

19. Total Project Cost Rs. 220,00,00t000/-
(Rs.) 

20. CER as per MoEF Activity Locatio Cost Duration 
n (Rs.) 

& CC circular dated 

01/05/2018 (Kindly RCC work for Dwarka .Mhalun 1,65,00,00 4year 

Fill The details as 
School ge 0 

perCER) 

Details of Building Configuratjon: Reason for 
<Please use following legends: Floor = F, Parking= Pk, Modification I 
Podium = Po, Stilt =St, Lower Ground = LG, Upper Ground= Change 
UG, Basement = B, Shops = Sh> 

Previous EC I Existing 
Building 

Proposed Configuration 

Building Configurati Heig Building Configu Height 
Name on ht Name ration (m) 

(m) 
l Building LP+UP+2 68.60 Building LP+UP 68.60 1 no. of 

AI I Al +21 Tenement 
reduced 

Building LP+UP+21 68.60 Building LP+UP 68.60 No Change 
A2 A2 +21 

Building LP+UP+21 69.05 Building LP+UP 69.05 41 no of 
A3 A3 +21 tenements 

increased 

Building LP+UP+2l 69.05 Building LP+UP 69.05 No Change 
Bl Bl +21 

Building LP+UP+2 67.05 Building LP+UP 67.05 40 no of 
B2 1 B2 +21 Tenements 

increased 

Building LP+UP+21 69.05 Building LP+UP 69.05 41 No of 
c B3 +21 Tenement 

increased and 
Name of 
build ina 
change 
from C toB3 

Club -- - Club G+I 8.80 Addition of 
House House new building 

22. Total number oftenements 616 nos 

~ 
Member Secretary 
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Population J3080 

23. Water D~eason Wet Season (CMD) 
Budget (C ) 

Fresh Water 277 Fresh Water 277 

Recycled for 
Gardening 

32 Recycled for 
Gardening 

00 

Swimming Pool 06 Swimming Pool 06 

Flushing 139 Flushing 139 

Club House 10 Club House 10 

Total 464 Total 432 

Wastewater 383 Wastewater 383 
generation generation 

24. Water 20 OHWT will be provided for each Building. 
Storage 600 KLD UGWT will be provided. 
Capacity for 

Fire fighting 

I 

UGT 

25. Source of Irrigation Department 
water 

26. Rainwater Level of the Ground water Pre-Monsoon: 7.10 bgl 

Harvesting 
table: Post Monsoon: 3.10 bgl 

(RWH) Size and no ofRWH NA 
tank(s) and Quantity: 

Quantity and size of 
recharge pits: 

14 no. RWH pits of2 m X 2m 

Details ofUGT tanks if NA 
any: 

27. Sewage and Sewage generation in 383 
Wastewater CMD: 

STP technology: Constructed Wetland 

Capacity of STP (CMD): 420KLD 

28. Solid Waste Type Quantity (kg/d) Treatment I disposal 

Manage me Dry waste: 08 Segregation and hand over to 
nt during authorized vendor 
Constructi Wet waste: 12 Segregation and hand over to 
on authorized vendor 
Phase 

29. Solid Type Quantity (kg/d) Treatment I disposal 

Waste Dry waste: 613 Kg/Day Segregation and hand over to 

Memb~ 
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Manageme authorized vendor 

nt during Wet waste: 919 kg/day Organic waste converter 
Operation 

Hazardous 00 NA 
Phase waste: 

Biomedica 00 NA 
1 waste 

E-Waste 4.19 Kg/day Segregation and hand over to 
authorized vendor 

STP 50.7 Kg/day Dry Sludge will be used as 
Sludge manure for Gardening 
(dry) 

30. GreenBelt Total RG area (m2): 4850.00 Sq.m. (under green 
Developmen belt), 
t 2538.81 Sq.m. (on ground). 

Existing trees on plot: 02 

Number of Trees Planted as per 88 
Earlier EC \ 

Number of trees to be planted: 203 

Number of trees to be cut: 00 

Number of trees to be transplanted: 00 

31. Power Source of power supply: MSEDCL 
requirement: During Construction Phase 45MW 

(Demand Load): 

During Operation phase 
(Connected load): 

2040MW 

' During Operation phase (Demand 
load): 

1530 MW 

Transformer: 3 nos X 630 KVA 

DG set: 01 No. x 200 KVA 

Fuel used: HSD 

32. Details of l) Use of high efficiency lighting fixtures- LED with electronic 

Energy ballasts. ' 

saving 
2) Use of electronic ballasts as opposed to the elector~magnetic ballasts 
shall reduce the loss of energy and improve the operation power factor. 
3) Common area lights, Street lights & Landscape lights will be 
selected so as to reduce the consumption of electricity. 
4) Lighting power density in compliance as per clause 7.3 ECBC-2007. 
All the pumps shall have minimum 60% efficiency. 
5) Energy meters shall be installed to monitor the energy consumption 
for- External lighting, treated water pumping, municipal water 
pumping, common area etc. 

Mem~ 
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6) Timers will be installed in the outdoor lights so as to minimize the 
wastage of lighting during un- needed hours. 
7) All cables will be de- rated to avoid heating during use. This also 
indirectly reduces losses and improved reliability 
8) Solar water heating system with Heat pump will be installed for 
energy saving. 
9) Latest BIS energy saver Distribution.transfonners will be installed. 

Total Energy Saving:l7.90% 

33 Environmen No. Details Cost in Lacs 
tal 
Manageme l Water for Dust Suppression 13.63 

nt plan 2 Labour Camp toilets 4.80 

budget & sanitation. 

during 3 Health and Safety 4.00 
Constructi 4 Health & Checkup of 0.51 
on phase Labour 

5 Environment 1.75 
management cell 

6 Environmental Monitoring 3.26 

TOTAL 27.95 

Envirorunental Component Details Capita O&M (Lacs) 
34. Management l 

(Lacs. 
plan Budget ) 

during Sewage treatment Sewage Treatment 190.0 18.00 
Operation phase Plant 420 KLD 0 

Solid Waste owe 13.00 8.00 
Management 

Rainwater Recharge Pits 2.00 8.00 
Harvesting 

Swimming Pool -- 47.79 3.00 

Landscaping Development and 73.05 2.25 
Maintenance 

Energy saving Solar PV & Solar 90.66 1.05 
Water heater 

Environmental Environmental 00 1.85 
Monitoring Monitoring 

Lightening Lightening 15.00 00 
Arrestor Arrestor 

Total 431.5 42.15 

Mem~ 
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35. Traffic Type Re({)ired as Actual Provided Area per parking (m2) 

Management per CR 

(Kindly Update 4- 166 656 12323.70 Sq. m. 
Wheel the numbers as er 

per revised 
2-details) 491 491 
Wheel 
er 

Bicycl 491 491 
es 

36. Details of 
Court cases I Not applicable 

litigations w.r.t. 

the project and 

project location 

SEAC Deliberation -

PP stated that, the project has received the earlier EC vide letter dated 18.07.2016 for the Plot 

area 19,477.87 sq m, FSI area of34,577.09 sq m; Non FSI area of38,846.21 sq m, with a total 

Built up Area of73,423.30 sqm. PP also infonned that Construction has been completed and 

occupancy have been given in Completed buildings. PP further stated that the proposed Project 

was considered earlier in l06th and I 20th SEAC-111 meeting for appraisal. PP has submitted 

six Monthly compliance reports to Regional office MoEf'CC, Nagpur, however Certified 

Compliance report is not received. 

The project was earlier discussed in 1 06th SEAC meeting and certain queries were raised. PP 

submitted the compliance was taken on record in 123rd SEAC meeting and the project was 

referred to SEIAA with Following observations 

"Committee noted that, there is change in building profile; PP has constructed different profile 

than approved in EC. After detail deliberation & considering the above said changes in the 

approved building profile, committee noted that this seems to be a violation case. The 

expansion/amendment proposal therefore cannot be appraised at this juncture. Committee also 

noticed that, the PP has not submitted their application as per Notification issued by MoEF & 

CC dated 14.03.2017 for violation cases, hence Committee decided to refer the application to 

SEIAA for further necessary action." 

Further the project was discussed in Project was discussed in 231 st SEIAA meeting. The 

deliberations and decision of SEIAA is 

Proposal is an amendment in existing Project. 

SEAC-3 in its I 23th meeting pointed out that, there is change in building profile; PP has 

constructed different profile than approved in EC. After detail deliberation & considering the 

above said changes in the approved building profile, SEAC noted that this seems to be a 

violation case. The expansion/amendment proposal therefore cannot be appraised at this 

Memb~ 
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juncture. SEAC also noticed that, the PP has not submitted their application as per Notification 

issued by MoEF & CC dated 14.03.2017 for violation cases, hence SEAC decided to refer the 

application to SEIAA for further necessary action. 

PP vide letter dated 28.10.2021 submitted that, they have obtained Environment Clearance 

dated 18.07.2016 for Total BUA of51,587.80 m2 for 6 Buildings. PP further stated that, out of 

6 buildings approved vide earlier EC PP has completed construction of 3 buildings, 

construction of2 buildings is not yet started and one building is constructed up to 7th floor. PP 

again submitted that, footprint on mother earth is same as per earlier EC and construction 

initiated is also within the limit ofBUA and FSI approved vide earlier EC. PP further submitted 

that, there are internal changes in Building B2 which will result in increase of 41 tenements 

after completion of 21 floors for which they have submitted amendment application in 

February, 2020. PP again submitted that, presently they have constructed building B2 up to 7th 

floor with total BUA of 4764.11 m2. 

PP further submitted that, there is a proposal considered in 203rd meeting of SEIAA at S.no 14 

in which deviation made within the limit of BUA without increase in tenements has not been 

considered as violation by the SEIAA. The Minutes of the said meeting are as- The EIA 

Notification, 2006 dated 14.09.2006 has laid down threshold area and the limits for 

consideration of proposals of building c.onstruction under B2 category. Accordingly, when 

Environment Clearance was already granted once for a specified Built Up Area (BUA), and 

afterwards Project proponent comes for amendment/expansion, the area for which Environment 

Clearance is granted is the primary factor in deciding amendment/ expansion. The 

configuration of buildings submitted for Environment Clearance may vary sometimes, but so 

long as it is within the limit of area for which Environment Clearance was given, appraisal 

should be done to detennine whether the environmental requirements/ parameters are met. Such 

proposals cannot be considered as violation in terms of the EIA notification, in case 

Envirorunent Clearance was granted for a larger area. However, adequacy of environmental 

requirements/stipulations should be appraised by the SEAC before considering grant of 

Envirorunent Clearance for amendment/expansion. 

PP requested that, the same precedent may be applied to this case. 

In the view of above, SEIAA is of the opinion that the proposal may not be 

considered as violation of earlier EC. SEIAA after deliberation decided to refer back the 

Proposal for appraisal. 

SEIAA after deliberation decided to refer back the Proposal for appraisal. 

Accordingly SEAC appraised the project from Environmental angle and the case was discussed 

on the basis of the documents submitted and presentation made by the proponent. All issues 

relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects 

were examined. The proposal is appraised as category 8(b) B2. 

During discussion following points emerged: 
1. PP to submit Ro Certified compliance report. 

~ 
Member Secretary 
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2. As agreed in compliance Points PP to provide 9 Metrs turning radius with 6 meters internal 

driveway for smooth movement of vehicles along with fire tender movement. 

3. PP to submit the undertaking regarding the compensatory plantation. 

4. PP to provide minimum 30% of total parking arrangement with electric charging facility by 

providing charging points at suitable places. 

5. PP to ensure that, the water proposed to use for construction phase should not be drinking 

water. They can use recycled water or tanker water for proposed construction. 

Recommendations ofSEAC-

After deliberation, Committee decided to recommend the proposal for 

Environmental Clearance to SEIAA, subject to compliance of above points. 

Deliberation in SEIAA-

Proposal is expansion in existing construction project. 

Proposal was recommended by the SEAC-3 in its 133rd meeting for the grant of Environmental 

Clearance for total plot area of 19,477.81 m2, FSI area of 51,727.43 m2, Non FSJ area of 

40,601.37 m2 and total BUA of92,328.80 m2. 

During the meeting SEIAA observed that, Hon. National Green Tribunal, Western Zone, Pune 

has passed an Order dated 22.02.2022 in OA No. 07/2022 (WZ) (Shashikant Vitthal Kamble V /s. 

MoEF&CC & Ors). Vide said order Hon. NGT has sought a report in the matter from Joint 

Committee consisting of SEIAA, CPCB & MPCB. 

In the view of above. SEIAA after deliberation decided to defer the proposal till case before 

Hon'ble NGT is disposed of. 

SEIAA Decision~ 

SEIAA after deliberation decided to defer the proposal. 

Mem~ ~,,0 
Chal~an T.C.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Maharashtra)

To,

The Director
NAIKNAVARE PROFILE CONSTRUCTIONS PVT LTD
1204/4, Ghole Road, Shivajinagar, Pune  -411004

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
This is in reference to your application for Environmental Clearance (EC)

in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIS/245445/2021 dated 16 Dec 2021. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B038MH110760
2. File No. SIA/MH/MIS/245445/2021
3. Project Type Expansion
4. Category B2
5. Project/Activity including

Schedule No.
8(a) Building and Construction projects

6. Name of Project Environmental clearance for Proposed
Amendment in Residential project “Avon
Vista” at S. No. 8, Hissa no. 3 to 7, 9 to
14, Mhalunge, Tal - Mulshi, Dist - Pune.
By Naiknavare Profile Constructions Pvt
Ltd.

7. Name of Company/Organization NAIKNAVARE PROFILE
CONSTRUCTIONS PVT LTD

8. Location of Project Maharashtra
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 09/01/2023

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (Maharashtra)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B038MH110760     File No. - SIA/MH/MIS/245445/2021    Date of Issue EC - 09/01/2023        Page 1 of 13

Ax-A

T.C.

2
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PP Mrs. Gauri Naiknavare was present during the meeting along with environmental 

consultant M/s. Vk:e Environmental LLP, Pune. 

It is noted that, the PP has submitted the application for Proposed Residential 

Development “for total plot area 34,091.78 sq.mt, FSI area of 51,727.43 sq.mt, Non FSI area 

of 40,601.37 sq.mt, and total BUA of 92,328.80 sq.mt 

 

1. Proposal Number SIA/MH/INFRA2/414884/2023 

2. Name of Project Expansion in Environment Clearance for Proposed Residential 

project “Avon Vista” at Plot A, S. No. 8/A1 To 8/A9 Mhalunge, 

Tal - Mulshi, Dist - Pune. By Naiknavare Profile Constructions 

Pvt. Ltd. 

3. Project category 8(a) Building and Construction projects 

4. Type of Institution  Private  

5. Project Proponent Name Mrs. Gauri Naiknavare 

Regd. Office 

address 

1204/4, Ghole Road, Shivajinagar, Pune 

Contact number 9850053235 

e-mail gauri@naiknavare.com 

6. Consultant VK: e environmental LLP,  

NABET Certificate no - 

QCI/NABET/ENV/ACO/22/2595  

7. Applied for Expansion 

8. Details of previous EC EC granted dated 09-01-2023. EC identification no. 

EC23B038MH110760 

9. Location of the 

project 

Plot A, S. No. 8/A1 To 8/A9 Mhalunge, Tal - Mulshi, Dist – 

Pune. 

10. Latitude and 

Longitude 

Latitude:18°35'8.45"N 

Longitude: 73°45'37.65"E 

11. Total Plot Area (m2) 34,091.78 

12. Deductions (m2) 10,721.87 

13. Net Plot area (m2) 23,369.91 

14. Proposed FSI area 

(m2) 

51,727.43 

15. Proposed Non-FSI 

area (m2) 

40,601.37 

28. SIA/MH/INFRA2/414884/2023 Expansion in Environment Clearance for Proposed 

Residential project “Avon Vista” at Plot A, S. No. 8/A1 To 

8/A9 Mhalunge, Tal - Mulshi, Dist - Pune. By M/s Naiknavare 

Profile Constructions P. L.  
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16. Proposed TBUA (m2) 92,328.80 

17. TBUA (m2) approved 

by Planning Authority 

till date 

74,513.3 Sqm Sanction no. BMU/C.R.No 11/22-23/Mouze-

Mhalunge dated 01.11.2022, revised plan for full potential 

submitted to sanctioning authority. 

18. Ground coverage (m2) 

& % 

8518. 51sq.m  

36.45 % on Net plot area  

19. Total Project Cost 

(Rs.) 

Rs. 220,00,00,000/- 

20. CER as per MoEF & 

CC circular dated 

01/05/2018 (Kindly Fill 

The details as per CER) 

Activity Locatio

n 

Cost 

(Rs.) 

Duration 

RCC work for Dwarka 

School 

Mhalun

ge  

1,65,00,00

0 

4 year 

21.   Details of Building Configuration: 

<Please use following legends: Floor = F, Parking = Pk, Podium = 

Po, Stilt =St, Lower Ground = LG, Upper Ground = UG, Basement 

= B, Shops = Sh.> 

Reason for 

Modification 

/ Change 

Previous EC / Existing Building Proposed Configuration 

Building 

Name 

Configurati

on 

Heig

ht 

(m) 

Building 

Name 

Configu

ration 

Height 

(m) 

 

Building A1 LP+UP+21 68.60 Building 

A1 

LP+UP

+21 

68.60 No change. 

Building A2 LP+UP+21 68.60 Building 

A2 

LP+UP

+21 

68.60 No Change. 

Building A3 LP+UP+21 69.05  Building 

A3 

LP+UP

+21 

69.80  0.75m 

increase in 

height due to 

increase 

structural 

element. 

Building B1 LP+UP+21 69.05 Building 

B1 

LP+UP

+21 

69.05 No change. 

Building B2 LP+UP+21 67.05  Building 

B2 

LP+UP

+21 

69.05  Typing Error 

Building B3 LP+UP+21 69.05  Building 

B3 

LP+UP

+21 

69.80 0.75m 

increase in 

height due to 

increase 

structural 

element. 

Club House  G+1  8.80 Club 

House  

G+1  8.80 No change. 
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22. Total number of tenements 616 

 Population  3080 

23. Water Budget Dry Season 

(CMD) 

Wet Season (CMD) 

Fresh Water 277 Fresh Water 277 

Recycled for 

Gardening 

32 Recycled for 

Gardening 

00 

Swimming Pool 06 Swimming Pool 06 

Flushing 139 Flushing 139 

Club House 10 Club House 10 

Total 464 Total 432 

Wastewater 

generation 

383 Wastewater 

generation 

383 

24. Water Storage 

Capacity for 

Firefighting / 

UGT 

20 Cum OHWT will be provided for each Building. 

600 Cum UGWT will be provided. 

25. Source of 

water 

Irrigation Department  

26. Rainwater 

Harvesting 

(RWH) 

Level of the Ground water 

table: 

Pre-Monsoon: 7.10 bgl 

Post Monsoon: 3.10 bgl 

Size and no of RWH 

tank(s) and Quantity: 

NA 

Quantity and size of 

recharge pits: 

14 no. RWH pits of 2 m X 2m  

Details of UGT tanks 

if any: 

NA 

27. Sewage and 

Wastewater 

Sewage generation in 

CMD: 

383 

STP technology: Constructed Wetland 

Capacity of STP (CMD): 420 KLD 

28. Solid Waste 

Management 

during 

Construction 

Phase 

Type Quantity (kg/d) Treatment / disposal 

Dry waste:  08 Segregation and hand over to 

authorized vendor 

Wet waste: 12 Segregation and hand over to 

authorized vendor 

29. Solid Waste 

Management 

Type Quantity (kg/d) Treatment / disposal 

Dry waste: 613  Segregation and hand over to 
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during 

Operation 

Phase 

authorized vendor 

Wet waste: 919  Organic waste converter 

Hazardous 

waste: 

00 NA 

Biomedical 

waste 

00 NA 

E-Waste 4.19  Segregation and hand over to 

authorized vendor 

STP Sludge 

(dry) 

50.7  Dry Sludge will be used as 

manure for Gardening 

30. Green Belt 

Development 

Total RG area (m2): 2791.26 Sq.m. – Open Space 1 (on ground),  

205.45 Sq.m. – Open Space 2 (on ground).               

Existing trees on plot: 02 

Number of Trees Planted as per Earlier EC 88  

Number of trees to be planted: 203  

Number of trees to be cut: 00 

Number of trees to be transplanted: 00 

31. Power 

requirement: 

Source of power supply: MSEDCL 

During Construction Phase (Demand Load): 45 KW 

During Operation phase (Connected load): 2040 KW 

During Operation phase (Demand load): 1530 KW 

Transformer: 3 Nos. X 630 

KVA 

DG set: 01 No. x 250 KVA 

Fuel used: HSD 

32. Details of 

Energy saving 

1) Use of high efficiency lighting fixtures – LED with electronic 

ballasts.  

2) Use of electronic ballasts as opposed to the elector-magnetic ballasts 

shall reduce the loss of energy and improve the operation power factor.  

3) Common area lights, Street lights & Landscape lights will be 

selected so as to reduce the consumption of electricity. 

4) Lighting power density in compliance as per clause 7.3 ECBC-2007.  

All the pumps shall have minimum 60% efficiency. 

5) Energy meters shall be installed to monitor the energy consumption 

for – External lighting, treated water pumping, municipal water 

pumping, common area etc.  

6) Timers will be installed in the outdoor lights so as to minimize the 

wastage of lighting during un- needed hours. 

7) All cables will be de- rated to avoid heating during use. This also 

indirectly reduces losses and improved reliability 

8) Solar water heating system with Heat pump will be installed for 
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energy saving. 

9) Latest BIS energy saver Distribution transformers will be installed. 

 

Total Energy Saving: 17.90% 

33 Environmental 

Management 

plan budget 

during 

Construction 

phase 

N

o.  

Details Cost ( Lakh) 

1 Water for Dust Suppression 13.63 

2 Labour Camp toilets  

& sanitation 

4.80 

3 Health and Safety 4.00 

4 Health & Checkup of Labour 0.51 

5 Environment 

management cell 

1.75 

6 Environmental Monitoring 3.26 

 TOTAL 27.95 

34. Environmental 

Management 

plan Budget 

during 

Operation phase 

Component Details Capita

l 

(Lakh

.) 

O&M 

(Lakh) 

Sewage treatment Sewage Treatment 

Plant 420 KLD 

190.0

0 

18.00 

Solid Waste 

Management  

OWC  13.00 8.00 

Rainwater 

Harvesting  

Recharge Pits 2.00 8.00 

Swimming Pool -- 47.79 3.00 

Landscaping  Development and 

Maintenance 

73.05 2.25 

Energy saving  Solar PV & Solar 

Water heater 

90.66 1.05 

Environmental 

Monitoring 

Environmental 

Monitoring 

00 1.85 

Lightening Arrestor Lightening 

Arrestor 

15.00 00 

   Total 431.5 42.15 

35. Traffic 

Management 

(Kindly Update 

the numbers as per 

revised details) 

Type Required as 

per DCR 

Actual Provided Area per parking 

(m2) 

4-

Wheeler 

166 656 10.57 Sq.m 

 

2 Sq.m 
2- 491 491 
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Wheeler 

Bicycles 491 491 

36. Details of 

Court cases / litigations w.r.t. the project and 

project location if any. 

National Green Tribunal Western 

Zone Bench, Pune – Original 

Application No. 07/2022 

 

Deliberations: 

PP informed that the total proposal for FSI area of 51,727.43 sq.mt, Non FSI area of 

40,601.37 sq.mt, and total BUA of 92,328.80 sq.mt was appraised previously in 133rd meeting 

of SEAC-3. However, as per sanction received from planning authority dt. 02.06.2021, the 

previous EC vide EC identification no. EC23B038MH110760dated 09-01-2023 was granted 

only for total build up area of 70765.88 sqmt.  

 

Now PP has received sanction from PMRDA vide BMU/C.R.11/22-23/ Mouza 

Mhalunge/S.No./G.No.CTS No.8/A1 to 8/A9 dt. 01.11.2022 for FSI area of 48003.54 sq.mt, 

Non FSI area of 40601.37 (including services) sq.mt, and total BUA of 88604.91 sq.mt. 

 

PP informed that there is no change in the proposal. 

 

The case was discussed on the basis of the documents submitted and presentation made 

by the proponent. All issues relating to environment, including air, water, land, soil, ecology, 

biodiversity and social aspects were examined. The proposal is appraised as category 8(a) B2. 

 

Decision: - 

After deliberation, Committee decided to recommend the proposal for 

Environmental Clearance to SEIAA for FSI area of 48003.54 sq.mt, Non FSI area of 

40601.37 (including services) sq.mt, and total BUA of 88604.91 sq.mt 

****** 
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